HE HON'BLE NATIONAL GREEN TRIBUNAL
PAL BENCH, NEW DELHI

' OAN0.262/2021
IN THE MATTER OF:

Attar Singh ‘
Applicant

Versus

State of Haryana

Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION
CONTROL BOARD IN COMPLIANCE OF ORDER DATED
27.10.2021

MOST RESP&CTFULW&%@H%.'WETH;

1. That Hon'ble Natic f{lf“Green Tribunalin its order dated 27.10.2021
has directed the HSPCB to furnish & factual and action taken report

in the matter. Hor'ble Tribunal took notice of the complaint of

operation of folloy industrial units-

3 M/s Avtar Ste ':--;.V:i'I-Iage Liwaspur, Sonipat
i M/s Toyo Spr
ili.  M/s Anand:

v, M/s Maneta Automotive Components Pvt. Ltd,, Village

ss Sheet, Village Liwaspur, District- Sonipat

Hasamabat é;{fh-‘aigarh, Sonipat.

The said units a ‘;itfated to be generating toxic and poliution in

melting of iron, glass and other products, without any safeguards.
They are stated t‘c:iﬁg’ ‘extracting ground water illegally.
2. In view of the averments in the application, Hon'ble NGT found it
appropriate to re
State PCB, bast

Tribunal directed’

¢ a factual and action taken report from the
visit to the site in question. The Hon'ble
there are violations, remedial action be taken

in exercise of statutory. powers under the Air (Prevention and Control

of Pollution) Ac
Pollution) Act, 19

981 and Water (Prevention and Control of
ollowing due process of law.




3.

i. M/s Avtar Steel, Baha i

»

The said units wera'f:;:u--nspected by the Assistant Environmental
Engineer of HSPCB Sompat Region on 30.03.2022 and details of

the each units are giver-below:

‘' Road, Sonipat.

The said unit Is enﬁ;@l\;'"‘-‘ec!]-in the manufacturing of 85 ingots by using
lfl;jSC‘rap, MS Scrap, AS scrap, Ferro Chromium,
érro Silica, Ferro Nickel etc. The production
s 3000 MTA and as per Board categorization
{iﬁge Category. Unit has installed one no.

Ferro Manganese
capacity of the Plar
unit falls under
induction furnace and one no. Argon Oxygen Decarburization (AOD)
furnace as sourcé}:'.-df;:;air emission. Unit has provided primary and

secondary extraction hioods, cyclone separators and bag filters as air

pollution control devices to control air emission and further attached

with a common stack of height 30 mirs fo meet the air emission
standards. Unit is: 'u ng electricity and LPG as fuel in the furnaces.
First of all, the s ‘.rﬂus being melt in induction Furnace and after
completing the meiting, molten is transferred to AOD furnace 1o
further purificatiol Ls.;{fspe‘-r market demand. Sample of air emission
: ' 'cl)‘iliillerated and was sent to the Board Laboratory
as per AR No. 1501 dt. 06.04.2022 parameters are
ascribed norms. Copy of analysis report is
attached as Annex ;e"-:Cm“éu Unit has also provided 03 Nos. DG sets
000x2+300) KVA with proper stack height as

nd- with inbuilt acoustic enclosures to control

having capacity :
per CPCB norm:
noise pollution.
There is no use- :éité-r in the manufacturing process therefore no
generation of an ;i;'c'i:e effluent. Domestic effluent generated from
the unit is being )
Sample of grourn é‘iér from bore-well installed premises was also
collected and asper A/R No. 4790 dt. 08.04.2022, no contamination
was observed into ground water. Copy of analysis report is attached
as Annexure-C-] fé-‘.zuznit has applied for obtaining permission from
Haryana Water Resources Authority (HWRA) vide application no.
HWRA/IND/N/2021/202 dated 19.08.2021.

Unit has obtai j.f-‘:‘:C-‘onsent to Operate (CTO) under Water
(Prevention and Control of Pollution) Act, 1974 & Air (Prevention and

Control of Pollut s.:l?f\ct, 1981 and authorization under Hazardous



and Other Wastes (Management & Transhoundary Movement)
Rules, 2016 valid up 16.31.03.2025.

M/s Toyo Spring.,,.fB?a‘%h:afl;grah Road, Sonipat

The unit engaged irt manufacturing of leaf springs and as per Board
categorization of HS CB unit falls under Orange Category. Unit has
installed four nos. .'iﬁ"-fé-‘a!ti-n-g. furnace and two nos, tampering furnace to -
complete the pro-c'é*és of Harding and heat treatment and unit is
using PNG as fuel: mto the above mentioned furnaces. Unit has also
installed two nos.. pamt hooth with filters as Air pollution control
devices. During t-hle.;,.pmcess there is no visible air emission as
cleaner fuel is usedUmt has also provided 03 Nos. DG sets having
capacity of (500;{2}%?1‘00=0) KVA with proper stack height as per
CPCB norms andjﬁf@itﬁh inbuilt acousﬁc enclosures to control noise

pollution.

There is no use Of water in the manufaciuring process therefore,
there is no generat:on of any type of trade effluent, only domestic
effluent is belng,g@mrated for which unit has provided STP for
treatment of dom‘é{@t}\ih,\e‘fﬂuent. Sample of effluent from STP outlet
was collected an.d.f;:é@f;};p-e-‘r analysis report no. 4788 dated 08.04.2022,
parameters are found within prescribed norms. Copy of analysis

report is attached‘&;ééﬁ?-?-\'sn‘n-exure-«C-E.

Unit has installe\dﬁ"ﬁo‘ﬁe no. bore-well in its premises and obtained

permission  from . ground  water authority  vide  no.
HWRA/NOC/INDINI2022/273 valid upto 24.03.2023 for ground water

exiraction. Further sample of ground water from bore well was also

collected and as. per analysua report vide no. 4791 dated 08.04.2022,

there was no conta ination observed in the ground water. Copy of
analysis report is: atta\chad as Annexure-C-4,

Unit has obtam"‘””ci*;;Consent to Operate (CTO) under Water
(Freventicon and.:‘(;‘-‘.;a'hitiro\i of Pollution) Act, 1974 & Air (Prevention &

Control of Poilutiﬁ'] ‘Act, 1981 and authorization under Hazardous

and other Waste f:."iManagement & Transhoundary Movement)
Rules, 2016 vahd upto 31.03.2023.

M/s Anand GE.ass;,;"""fqus, Village Liwaspur, District- Sonipat

The unit is anga.‘g?féﬁ:l?:fﬁi‘n- cutting, sizing and finishing of glass sheets,
There is No air e‘-h‘z“i"s"’éiion generation from the process. Water is used

for cutting of g!ass s:zmg of glass, further into rubbing & edgmg

‘‘‘‘‘‘‘‘‘



process of glass, urit-has not provided any provision for treatment of
effluent like satt!i'njg;;i;;-fta‘nks/ ETP, during inspection unit was found
discharging iis traé'd-:fe‘;;ii-e'ffl-uent into underground water tank without
any freatment. Sampleaf trade effluent was collected and was sent
to the Board ﬂazb\dﬁéjtdry for analysis and as per analysis report no.
4792 dated 0804222 pH vaiue was found 10.17 against the limit
of (5.5-9.0). Copy of analysis report dated 08.4.2022 s attached as
Annexure-C-5. S‘Hif:i:w cause nofice for closure and impasition -of
environment comper&satuon was issued to the unit vide letter no.
HSPCB/SR/EOO/ES 54 dated 13.04.2022, the reply submitted by the
unit on 29.04.20;2:2,‘\-\;\;35 not found satisfactory and accordingly,
recommendation ‘f;':i:ﬁ.f-c:li‘o-sure of unit was sent to Head office vide this
office letter no. HSPCBISR/2022/216 dated  06.05.2022
Accordingly, Clostire- Order was issued against the unit by the
authority and ciosiﬁiiﬁé:‘orders were implemented on 19.05.2022 and
compliance report{@?}tﬁ;-ﬂ--g.05.2022 is attached as Annexure-C-6.

Environment Coﬂﬁ.bﬁe‘nsation against the unit for violation of
environmental ia‘-”\ﬁ@é‘;.‘waﬁ calculated and Rs. 5,06,250/- has been
recommended fOii-‘:l;';:‘i;im:-pO‘S-itiDﬂ of EC fo the authority vide this office
letter No. HSPCB/SR/1386 dt. 30.07.2022 which Is under process
with the Head Oﬁiceat Panchkula. Copy of recommendation of EC
is attached as A:ﬁsf.‘h‘?ém:ra-cm?’. This office is also in the process of
filling complairt i:rii':iffthé--S:peciai Environment Court, Kurukshetra after

obtaining with r@-q‘;ti;ji'?ﬁég:i--approvai from Competent Authority.

M/s Meneta Auﬁ‘t'\""-metwe Components Pvt. Ltd., Village
Hasamabad, Bahaigarh Sonipat.

The unit engaged:,.u ”"the manufacturing of auto parts for break lining

and falls under .f:::fézn-ge Category. Unit has obtained Consent to
Operate (CTO) ufﬁfd;éﬁr Water (Prevention and Control of Pollution)
Act, 1974 & Air (Prevention and Control of Poliution) Act, 1981 valid
upto 3'1.03,202:5{-f-ff:§:¥iihfd- authorization under Hazardous and other
Wastes (Manag@fﬁént & Transboundary Movement) Rules, 2016

upto 3’1u03.202‘5‘;l';.'};T;hie-U.nit has instalied one no. bore-well in s
premises and ob.té-ﬁif{‘ﬁ;edpermission from ground water authority vide
no. HWRA/NO-O-I:FNDINIZ022/476 valid upto 04.07.2023 for ground

water extractiu‘n,fﬁfhﬁrﬁ- is no generation of any type of trade effluent

from the process\‘jf@éﬁn;d-.cm!y domestic effluent is being generated for

which unit has installed Sewage treatment plant (8TP). The unit was

b s

£
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inspected by the team of Officers of HSPCB on 28.08.2021 (before

passing order in present OA). During inspection the unit was found

discharging its dom.e.stlc efluent without any treatment through by

adopting “bye- pa's’s’i"hg arrangement’,

directly

into Rain Water

Harvesting Pit, Sampia of effiuent was collected from Rain Water

Harvesting Pit by'k;the team of Officers in the presence of

representative of unit-and as per the analysis report No. 2229 dated

13.09.2021 the pfa-ipa.m:eters are found exceeding the prescribed

norms. Relevant .pi';djf;t'ii“fd-n-of the analysis report is reproduced here:.

Sr. Paramete‘n“‘é].-;f}:; Result (Outlet | Test Method ]
No. ' Cof STH)
Color Turbid Aéwijm' relevant parts |
I, | Odour Bad of IS: 2488 (Part-V)
) o] aed Standard methods
37T T Valie ‘ $71 and Standard methods
) | for the Examination
3. | BOD (nlg/‘.]'i)fif'f: 82 of Water and Waste
4. [COD (mgh) 288 Water APHA (22
TS (mgh 114 edition)
5. [ Ol & Grease (mg/) .
77 TTDS (mghy 1510
3. | Turbidity NTU 3.98
9, Arm‘noni.c&;ll;j.—r;N 2o
(mg/!)
10| Total Hardness 650
(mg/l)
11| Calcium (mg/l) 185.6
12, Magnesiuﬁif{{l‘xﬁg/l) 45,108
13| Chioride (mg/l) 200
14. CT(')nductMtyj{(u S/ ‘U 2760
cm) B \
““““““ 15, Sulphate (mg/i) 13.96
16.| Sulphide. (mg/l) ND.
17,1 Flouride (mg/l) (.33
" 18.] Total Phoqphate 0.96
| v
{oy
&;;‘0% M



(mg/l)

19| Tron (mg/l} N.D.

Copy of analysis report is annexed as Annexure C-8.

o Thereafter, Show cause notice for closure was issued to the unit by
the Office vide ietféﬁtfﬁﬁd‘.ate-d 17.08.2021 and the reply submitted by
the unit was not ftl:i;@nid_satisfactory, thereafter recommendation for
closure was sen.t-f-,':'j-zfiibf.",j«H-SF’CB, Panchkula and closure order was
issued by the Coiﬁﬁa'ﬁr'é'te‘nt Authority vide letter dated 27.12.2021.
Copy of closure order issued against the unit by the board is
attached as An‘n-esx}.tihfu}ﬁéwcwg.

» The unit was visit-‘leffcﬂ@‘:;;on 30.12.2021 for implementation of closure
order but the unith:."afi-fs‘:u“fsih-own the stay order dated 30.12.2021passed
by the Appellate A;u:f:ﬁ?ﬂr-ity. Therefore, the closure orders against the
unit were not imz:ﬁiiﬁ%é‘fm-'e'nted. Copy of stay order issued by the
appellate auth0riiy}?ﬁi‘fé}ljéttached as Annexure-C-10. When the appeal
was listed on 27012022 and on that day the appeliate authority
directed the EaQa‘r.d‘f{}f@i}{qr-e‘-\i-nspect the unit for re-collection of sample
and to submit théf-;j-ﬁf@port and to come up on 17.02.2022 in the
meantime, stay a!ready granted on operation of impugned order of

next date of hearing.

the Board to c@nt:i-r‘;iu' til

« The unit was ag:afﬁi‘ﬁf.“::ﬂ:‘r.‘.e‘—«:irnﬁpected by the concerned officer of the
Board on 30.OB,ZfEJ%.é";?LST"";aind sample of effluent from STP outlet was
collected and sentto Board laboratory for analysis and as per
analysis report n94789 dated 08.04.2022 from Board's lab at
Panchkula, paramtéi’ﬁé}nfsuare found within prescribed norms. Copy of
analysis report dé.ft{éf‘;&ii?;\fofa\.04.2022 is attached as Annexure-C-11.
The appeal is stiiiz-fpé--h'di-n'g before the Appellate Authority.

The report is su‘bﬁ%i{iftiéd accordingly for kind consideration. It is

undertaken to comply wil e directions passed by this Hon’ble Tribunal.

K

" e et

Haryana State Poliution Control Board

Place: Spnipat
Date: j.& “”ﬁ),‘::’iﬁ»



- Pnnexwt —G2
Py
= Form IV
“”‘ (See Rule 20)
Report No. 1,501 Dated 6-Apr-22
! noreby, cerufy that | \vo@_l__igm By i A S ___Boarc Analyst, duly
appointed under sub section (2) of section 29 of the Air (Prevention and Control of Pollution) Act, 198!
recowved  on the _,:3_1_'_ day of Mar-22 collected by
Ravinder Yadav, ACE i on dated 30-Mar-22 for analysis.
A sampic of M/s Avtar Steel Ltd., Unit-13,
Village Jat Joshi, Delhi Roac, R
Sonepat e Bl T
Futher certify that 1 have analysed the above ~mentioned sampizen 31 -Mar-22 to 6 Agr-22
and ceclare the resuit of anaiysis 10 be as follows
S. No ParameterName Result Result Limit
Sample Coce 15C1
2 Name of Piant/Section # Meiting
- Stack Attached to # Bag Filte
4. Normal Operting Schedule {hr/day) # 24
5. Type of Chimney # Metal
ki, Stack Height from ground level # 30 m
T Diameter of the Stack # Im
8. Stack temperature {°C) # 83
g, Average stack veiocity (m/sec) # /.98
10. Quantity of Emmision (m3/Sec) 6)
Bl Type of fuel # Electricity
1 Suspended particulate matter (mg/m3; 227 150
- & 8 Sulphur dioxide (mg/m3) N.D. 600
14. Nitrogen Oxide (mg/m3) N.D. 300

Method of Testing As per rclevant part of Indian Standard Methods for Measurement of Air Poliution IS : 11255 (P-1) Stack/ 15:5182
(P-4} Ambient and Emussion regu'ation part 11l of Central Pollutior Contrel Board.

The condition of the seals, hstening and contarr

or on receict was as foliows

Container had its seal found mtact and in order, shp on the container had the signature of the representative of the Incustry

and the Board.

Signed this 6-Apr-22

Haryana State Poituton Control Board's Cential Labinl

SCO-1!

1ne Member Seceratory,
Haryana State Poliution Contro! Board
C 11, Sec-6, Panchkula, Haryana

CL 1o Regioral Office

Sonepat

-

vary

5, 1st and 2na Floor Sec 25, Panchxuia, Haryana

Ihe resuits reporice reiale ooy Lot

# Ths informatian 1S

.
|

o £ \!
. C_x:_'-.r‘--.LL
T\l wa\ et

BOARD ANALYSI

sie testng

the samy g

provided oy Field Officer



Prnexrowe— (21—

|
paee | of g,
et J
HARYANA STATE
—— (See Rulk 36)
by ;
N sed: AN 4
|
Report No. 4,790 Type of Sample - Legd X Analyst: duly appomted
Boar
[ hereby, certify that | Necera) Bala Aet, 1974 (6 0f 1974),
n) ACL,
under sub section (3) of scction 53 of the Water (Prevention and control of poliution) — g
col
receved a sampie on the 31 day of Mar-2022
PR R e i5.
il ST fDr analyS
Ranveer Yadav, AEE ondated  30-Mar-22
-—""‘-_-_-_._-_-

A sample of it
Village Jat Joshi, Delhi Road /

Sonepat /
w _08-Apr-22

Further certify that i have analysed the above mentioned sample on _3_1_.':4_3_‘:22-———

and declare the result of analysis to be as follows : -

Results imit Method
5. No. ParameterNam Result Result
: 8 Sample Code 7121
& Sample Collected from Borewell
3.  Apearance Colourless
4. Odour Odourless
< pH value 7.05
6. BOD(3 days at 27°C) mg/I 1.2
7. COD (mg/l) 8.0
8. Total Suspended Solids (mg/l) BOL (DL=5)
9. 01l and grease (mg/l) BDL (DL=2)
e Total Disoloved Solids (ma/l) 1828.0
11,  Turbidity NTU N.D.

Method of Testing As per relevant part of 1S: 2488 (Partl-1V) and Standard methed for the examination of Water & Waster Water APHA (23rd edition)

The condition of the seals, listening and container on receipt was as follows : -

Container had its seal found intact and in order, slip on the container had the signature of the

representative of the industry and the Board

Signed this 08-Apr-22

Haryana State Pollution Control Board's Central Laboratory .

~

SCO-115, 1st & 2nd Floor Sec-25, Panchkula, Haryana >

To
The Member Secretary,
Haryana State Pollution Contro! Board

C-11, Sec-6, panchkula, Haryana The test report relate only 1o the particular sample submineg g

CC to Regional Office Sonepat




i
B
R T
HARYANA ,\‘rml

Report No 4,790

Fherety, cemtity that | Neeraj g

undes o . -
e SUb section (3) of sectan S) o e Water (1
reoewed ST on e '
3 day of

: e
|\J_|j§'£lr‘f Yadav, At

A sampie of

Village Jat Joshi, Delhi Road

‘Form J

‘ fard (Sce Role 30)
NP

Ty ¢f Sappie

wevectsw anil Contiol of

Mar-2022

——— ondated _J0-Mar-22

MisAvtar Steelld, Unte

isi,'w?_ ol 3

pated 08-Apr-22

Legal

4! i saunted
Pevaral Anabyst, 0utd Apf

..I:,:h,.l“”‘x;‘ 1 (ol 1974),
collected by

for analysis.

e

Sonepat

Fuagr

0 certily that | have analysed the

ang doctare the rey
cedlare the resyiy of analysis to be as follgws - -

S.No, pa ™ Rosults
| 258 Ammonical-N (mag/1) “5305-”-'5
13 Total Hardness (mg/1) 458:0
14, Calcium (mg/1) 131.2
15 Magnesium (mg/h) 34.02
16. Sodium (mg/l) 12.8
17 Potassium (mg/l) 3.2
18,  Chloride (mg/l) 72.0
18, Conductivity (u S/cm) 3380.0
20.  Sulphate (mg/l) 80.21
21, Fluoride (mg/l) 0.51
22.  Phenolic Compound (C6HSOH) N.D.

mg/|

above mentioned sampie on

31-Mar-22 10 08-A9r-22

Result

Method of Testing As per relevant part of IS: 2488 (Partl-1v) and Standard method for the examination of Water & Waster Water APHA (23
rd edition)

The condition of the seals, listening and container on receipl was as follows © -
Container had its seal found intact and in order, slip on the cantainer had the signature of the

representative of the industry and the Board
Signed this 08-Apr-22
Haryana State Polluton Control Board's Central Laboratory

SCO-115, 1st & 2nd Floor Sec-25, Panchkula, Haryana

To
The Member Sccretary,
Haryana State Pollution Control Board
C-11, Scc-6, Panchkula, Haryana
CC to Regional Office Sonepat

o] b2

BOARD ANALYST

Phe test ropust relate unly 1 the particular sample subimiged g t
8 I Lesting
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Page 73 oi9
e > g
—— Form
e -
—iErANL  ET17E _\-_,.R-‘-!{\\_
S (e Rute
g
_WMF
| Dated : 08-Apr-22
o G Lega
Reor No 4,790 T adfadh L ’
Board Analyst, culy apponted
1 ey, iyl Neerar B2
g et of Porotont Act, 1973 (60f 1974),
Uderss oo (N woo 3 ofe prron ang Contdl OF Posua
3 ool Mar-2022 collected by
aceael 2 S2TOC N T 3! A g Mar
{ £E | 15.
Ranveer Yadav, ASE on cated 30-Mar-22 for analysis
¢a _ SUMares
Aseroed Mic Avtar Steatitg, Unit-B
Visiace Jat Joshi, Delni Road
Scneoat
Frmer ety mat | Ravo pmayses T2 ahove mottored semeen  31-Mar-22 to 08-Apr-22
2c oecaete st of anayss i be 25 folows L -
Results
Limi Method

S. No. ParameterName Result Result
23, Boren (mgfl) N.D.

Method of Testing As per re'eva~: ce of IS 2488 (Paril-[V) 2ng Stancard method for the examination of Water & Waster Water APHA (23rd edition)

The congiben of the seass, Lstering and conta ner ©n rece:pt was as follows ; -
Contaner had s sea! found intact and in order, 0 on the continer had the signature of the

reoreseriatve of the industy and the Boerd

Signed s 08-Apr-22
Haryana State Po'Lzon Control Board's Central Lanoratery
SCO-115, 15t & 2nC Fioor Sec-25, Panchi’a, Hayana N [ &)0&0.
To “
BOARD ANALYST
The Member Secretary,

Haryana State Poliution Contro! Board
C-11, Sec-6, Panchiula, Haryana

=R
KE fofEpmakionce Sonepat

The test repont relate only to the particular sample submutted for testing
B
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Arrnexsu--72

Page ol
HARYANA 2!- :A’E- Fo rm J
; (See Rule 36)
Report No 4,788 Type of Sample : Legal Dated 08-Apr-22
1 hereby, certify that | Neera) Bala Boarc Analyst, duly appointed
Jncer sub section (3} of section 53 of the Water (Prevention and Control of Polution) Act, 1974 (6 of 1974),
receved @ sampie on the 31 cay of Mar-2022 collected by
Ravinder Yadav, AEE on dated 30-Mar-22 for analysis.
A sample of M/s Toyo Springs Ltd.,
5th KM Sonepat- Bahalgarh Road, PO Bahalgarh
Sonepat
Further certify that i have analysed the above mentioned sampleon  31-Mar-22 to 08-Apr-22
and dedlare the resuit of analysis to be as follows : -
Results
S. No. ParameterName Result Result Limit Method
2 Sample Code 75 B 7118
2 Sample Collected from Inlet of STP Outlet of STP
3. Apearance Grey Greyish
4. Odour Bad Milg
5. pH value 7.28 7.38 5.5-9.0
b. BOD(3 days at 27°C) mg/| 88.0 27.0 30
Z COD (mg/h 316.0 156.0 250
8. Total Suspended Solids (mg/!) 157.0 68.0 100
8. Qil and grease (mg/l) 13.0 45 10
10. Conductivity {u S/cm) 4280.0 3840.0

Method of Testing As per relevant part of IS: 2488 {Part] IV) and Stancarc method for the examination of Water & Waster Water APHA (23rd edition)
\

The cenditicn of the seals, listening and contamer on receipt was as follows

Container nad its seal found Intact anc in order, sip on the cortainer had the signature of the

representative of the industry and the Board
Signed this 08-Apr-22
Haryana State Pollution Control Board's Central Laboratory
SCO-115, 1st & 2nd Ficor Sec-25, Panchkula, Haryana

o
The Member Secretary,
Haryana State Poliution Control Board
C 11, Sec-6, Panchku a, Haryana

CC to Aegioral Office

Sonepat

o B
NSy B

BOARD ANALYST

Ihe test repont refate only o the particelar sample submutted for tesling
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HARYANA OTAT
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Report No. 4,791

1 hereby, certify that |

Q’hhzzu,éfé—fff

Form J e Lo 3

(See Rule 36)

Type of Sample : Legal Dated 08-Apr-22

Neera) Bala Board Analyst, duly appointed

unger sub section {3) of secuon 53 of the Water (Prevention and Centrol of Pollution) Act, 1974 (G of 1974),

receivec a sampie on the 31 day of Mar-2022 collected by
Ravinder Yadav, AEE on dated 30-Mar-22 for analysis.
A sample of MisTosaspringsidd., . o L s
5KM, Sonepat-Bahalgarh Road, PO Bahalgarh
Sonepat
Further certify that i nave analysec the above mentioned sampieon  31-Mar-22 to 08-Apr-22

and deciare the result of analysis 1o be as follcws : -

Results
S. No. ParameterName Result Result Limit Method

; £F Sample Code 7122

2 Sample Coliected from Borewell

3. Apearance Colourless
4. Odour Odourless
5 pH value 7.22

6. BOD(3 days at 27°C) mg/| 2.6

7. CoD (mg/l} 12.0

8. Total Suspended Solids (mg/1) BDL (DL=5)
5. Oil and grease (mg/l) BDL (DL=2)
1C. Total Disoloved Solids (mg/!) 1732.0
it Turbidity NTU N.D.

Method of Testing As per relevant part of 1S: 2488 (Partl- V) anc Standard method for the examination of Water & Waster Water APHA (23rc editon)
The condition of the seals, hstening and container on receipt was as follows
Container had 1ts seal found intact and in order, siip on the container had the signature of the
representative of the industry and the Board

Signed this 08-Apr-22

Haryana State Pollution Contrei Board's Central Laboratory

g i%)"“kg

Y e

SCO-115, ist & 2ng Floor Sec-25, Panchkula, Haryana

0 BOARD ANALYST
The Member Secretary,
Haryana State Pollution Control Board
C-11 -6, Panchkula, H n
By W00, PRI, TP I'he test report relate only te the particular sample submutied for tesung

CC 1 Regiona: Office Sonepat
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Report No. 4,791 Type of Sample Legal Dated 08-Apr-22

Form ] ks

{See Rule 36)

I hereby, certify that | Neeraj Bala Boarc Analyst, culy appeinted

under sut secticn (3) of section 53 of the Water {Prevention and Cortrol of Pollution) Act, 1974 (6 of 1974),

received a sample on the 21 day of Mar-2022 collected by

Ravinder Yadav, AEE on dated 30-Mar-22 for analysis.

A sample of M/s Tavo Springs Ltd

5KM, Sonepat-Bahalgarh Road, PO Bahalgarh

Sonepat
Further certify that | have analysed the above mentioned sample on  31-Mar-22 to 08-Apr-22
and geclare the result of anaiysis to be as foilows ; -
Results
S.No. ParameterName Result Result Limi Method
12, Ammonical-N (mg/t) N.D.
13, Total Hardness (mg/1) 422.0
14, Calcium (mg/l) 118.4
15, Magnesium {mg/I) 30.618
16, Sodium (mg/!) 13.2
1 Potassium (mg/!) 3.0
18. Chloride (mg/1) 68.0
19, Conductivity (p S/cm) 3190.0
¥iEp Sulphate {mg/!) 74.29
234 Fluoride (mg/l) 0.53
22. Phenolic Compound (CEH50H) N.D.

mg/i

Method of Testing As ser relevent part of IS: 2488 (Partl IV) and Stancard method for the examination of Water & Waster Water APHA {23rd ecition)

The condition of the seals, listening and container on receipt was as follows
Container had its seal found intact ard in order, shp on the container had the signature of the
representative of the incustry and the Board

Sigred this 08-Apr-22

Lo

Haryana State Pollution Control Board's Central Laboratory o

-
SCO-115, 1st & 2nd Floor Sec-25, Panchkula, Haryana ‘QM -

To BOARD ANALYST
The Member Secretary,

Haryana State Polluticn Control Boarc

C-11, Sec 6, Panchkuiz, Haryana w ‘
12 test report relate oaly o the particular sample submutted for tesung

CC to Regional Office Sonepat
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RYANA STATE
' : {See Rulc 36)
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Report No. 4,791 Type of Sampie : Legal Dated : 08-Apr-22

| hereby, certify that | Neera) Bala Board Analyst, duly appointec

under sub section (3) of section 53 of the Water (Prevention ard Control of Poliution) Act, 1974 (6 of 1574),

receivec a sample on the 31 day of Mar-2022 i
Ravinder Yedav, AEE ondated _ 30-Mar-22 for analysis.

A sample of M/s Toyo Springs Ltd.,

5KM, Sonepat-Bahalgarh Road, PO Bahalgarh

Sonepat

Further certify that | have analysed the above mentioned sampieon  31-Mar-22 to OB-Agr-ZZ

ang declare the result of analysis to be as follows :

Results
S. No. ParameterName Result Result Limit
23, Boron (mg/!) N.D.

Page ?) of b

Method

Method of Testing As per relevant part of IS: 2488 (Part]-1V) and Standard method for the examination of Water & Waster Water APHA {23rd edition)

The condition of the seals, listening and container cn receipt was as follows -
Container had its seal found intact and in order, slip on the container had the signature of the

representative of the industry and the Board

08-Apr-22

Haryana State Pollution Control Board's Central Laboratory

SCO-115, st & 2nd Floor Sec 25, Panchkula, Haryana

,Q@,TKM ‘C,i

BOARD ANALYST

1
The Member Secretary,
Haryana State Pollution Control Board
C 11, Sec-6, Panchkula, Haryana 3
Fhe test report relate only w the particuiar sampic submutted |
CC 1o Regional Office Sonepat

i
{

Or losimg

LA
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Repert No. 4,792 Type of Samp:¢ Legal Dated 08—Apr-22
I nereby, certfy that | Necera) Baie Boarc Analyst, Guly zppointed

under sub secuon (3) of section 53 of the Water (Prevertion and Control of Pollution) Act, 1974 (6 of 1974),

received a sample on the 31 cay of Mar-2022 coliected by
Ravinder Yadav, ALE ondated  30Mar22 —
A sampie of M/s Anand Glass Works,
Village Liwaspur,
Sonepat
Further certify that | have analysed the above mentioned sampleon  31-Mar-22 to Qg-Apr-zz
and geciare the resut of analysis o be as follows
RESU*ES
S. No. ParameterName Result Result Limi Method

1, Sample Code 7123
2, Sample Collected from Qutlet of unit
3 Apcarance White
4. QOdour Mild
e oH value 10.17 5.5-9.0
6. 80D(3 days at 27°C) mg/! 7.2 30
i COD (mg/l) 76.0 250
8. Total Suspended Sciids (mg/1) 88.0 100
S, Qil and grease (mg/!) BOL (DL=2) 10
10, Total Disoloved Solids (mg/!) 2076.0 2100
11, Ammonical-N (mg/i) N.D. 50

Method of Testing As per relevant part of [S: 7488 (Pantl-1v) and Standard method for the examinatian of Water & Waster Water APHA {23rd edition]

The condition of the seals, listening and container 07 receipt wes as foilows
Container had its seal found intact and n order, skp on the cortainer had the signature of the
representative of the industry and the Boarg

-Apr-22
Sigred this 08-Ap
Haryana State Poilution Control Boarc's Central Laboratory @ \? {'EL.Cl,
- yes? '
SCO-115, 1st & 2ng Floor Sec-25, Panchkula, Haryana i i"ﬂ T
To BOARD ANALYST
'he Member Secretary,
Haryana State Pcliution Centrol Board
Gkl Sech, Ramtings, ey he 1est report relate only G the panicuiar sample submuted for tosting

CC ¢ Regiona! Office Sonegat




s
e
ARYANA  STATE Or
PRTCt——————
i (See Rule 36)
Report No. 4,792 Type of Sample Legal
1 hereby, certify that § Neeraj Bala

Dated :

Page 2.1 gy T

Boarc Anaiyst, duly appainted

under sun section (3) of secticn 53 of the Water (Prevention and Control of Potlution) Act, 1974 (6 of 1974),

received ¢ sample on the 31 day of Mar-2022

Ravinder Yadav, AEE

on dated 30-Mar-22

A sampie of M/s Anand Glass Works,

for analysis.

Village Liwaspur,

Sonepat

Further certify that | have analysed the above mentioned sampiecn  31-Mar-22

angd declare the resuit of analysis to be as follows :

S. No. ParameterName Result Result
12, Sodium Absarption Ratio 6.87
13, Conductivity (p S/cm) 3850.0
14, Sulphide (mg/l) 1.6
15. Phenolic Compound (C6H50H) N.D.
mg/|
16. Tota! Chromium (mg/!) N.D.

imit Meth

2.0

1.0

2.0

08-Apr-22

Method of Testing As per refevant part of 1S. 2488 (Partl IV} and Standard method for the examination of Water & Waster Water APHA (2310 editon)

Tne condition of the seais, listening and containe” on receipl was as toliows

Container had is seal found intact anc in orger, skp on the container haa the signature of the

represertative of the industry and the Board

Signed this 08-Apr-22

Haryana State Poliution Control Board's Centra: Laboratory

1 (¢
SCO-115, ist & 2nd Floor Sec-25, Panchkula, Haryana ‘.\“\L&JU"”& e
fo BOARD ANALYST
The Member Secretary,
Haryana State Poilution Control Board
iy Wt S DR Fhe test report relate only to the parucular sample submitled for ies
€ to Regiona! Office Soncpat

Lo

-




Awvertas 6

- Haryana State Pollution Control Board

Star Complex, Opp. General Hospital, Delhi Road, Sonipat
Ph. - 0130-2236119, E-mail ID: - hspcbrosr@gmail.com

“No. HSPCB/SR/2022/ 370-37) Dated: oo [05 [0,
To
The Chairman,
Haryana State Pollution Control Board,
Panchkula.

Sub: Compliance of closure order of M/s Anand Glass Works, Village-
Liwaspur, Sonepat.

Ref: Closure order vide No. 1/112341/2022 dated 10.05.2022.

In this connection, it is submitted that in compliance of the orders passed by
Board, HSPCB, Panchkula referred above, the subject cited unit has been sealed on
19.05.2022. The compliance report of closure orders of the said unit and photographs
is enclosed herewith. '

This is submitted for your kind information and further necessary action

please.

DA/As above. . Region cer,
@ /Q .-, Sonipat Region

Endst. No. 37/ Dated: 5?0/05 /.ro; 9

A copy of the above mentioned reference forwarded to the Executive Engineer,
UHBVN (Operation Division), Sonipat with a request to disconnect the electricity supply of

the above said unit and send the compliance report to this office so that the same can

be sent to Head Office.




File NQ,HSFCB-O%OG?(BO‘I 7)/119/2022-WATER @gu-ﬂspcg
1112341/2022 AAaaze. o /

HARYANA STATE POLLUTION CONTROL BOARD -
C-11 Sector-6, Panchkula
Ph —0172- 577870-73, Fax No. 2581201
E-mail- hspcbho@gmail.com Website: hspcb.gov.in

Whereas, M/s Anand Glass Works, Village-Liwaspur, Sonipat has established and
operating a unit for cutling, sizing and finishing of glass sheet which is polluting in nature
and is covered under Orange category;

Whereas. the above said unit was visited by the Field Officer of the Board on
30.03.2022 and reported that the following deficiencies were found during inspection:-

1. Unit has not obtained CTE/CTO from the Board,

2. Unit has not installed ETP for treatment of trade effluent generated durmg cutting
- and sizing of glass sheel.

: Whereas. a Show Cause Notice for closure was issued to the above said unit by
the Regional Officer. Sonipat vide his letter HSPCB/SR/2022/53-54 dated 13.04.2022 and
the Regional Officer has reported that the reply submitted by the unit was found noi

- satisfactory because unit has not complied with the above observations;

Whereas, effluent sample was collected and as per analysis report no, 4792 dated
08.04.2022, the pH parameter is exceeding the prescribed limit;

Whereas, the Regional Officer, Sonipat vide his letter no. HSPCB/SR/2022/2016
dated 06.05.2022 recommended taking closure action against the unit under section 33-A

of Water (Prevention & Control of Pollution) Act, 1974 and under section 31«A of Air
(Prevemsen & Control of Pollution) Act, 1981;

Therefore, keeping in view the above said facts and in exercise of the powers
conferred under section 33-A of the Water (Prevention & Control of Pollution) Act, 1974
and under section 31-A of the Air (Prevention & Control of Pollution) Act, 1981, it is hereby
ordered to close down the operation of M/s Anand Glass Works, Village-Liwaspur, Sonipat
by sealing its plant, machinery and DG sets along with disconnection of the electric supply
with immediate effect.

In addition to above, it is also intimated that non-compliance with the directions
issued under section 33-A of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 31-A of the Air (Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the P. Raghavendra Rao
10th May, 2022 Chairman
Endst. No.

A copy of the above is forwarded to the following for information and necessary
action:- :

1. The Deputy Commissioner, Sonipat.
2. Executive Engineer (Operation Division), UHBVN. Sonipat. He is directed to




Compliance report of closure orders
+ In compliance of the orders passed by Chairman, Haryana State Pollution Control Board

Panchkula vide Endst No. // ] : __ dated /?é,w under section
“93—- 7Yof Water (Prevention & Control of Pollution) Act, 1974 and under section

2/~ A, /28 Jof, Air (Prevention & Control of Pollution) Act, 1981 against the unit

namely M/s 7 b2 M%’ : "“-A:g.m#vf
”

g?%;__ﬁ‘ = & c——

The unit has been visited on {_%g;éﬁo cloée gown'%eration of the unit. Following officers

* of the Board were present during the sealing of the unit-

VAt St AEE
ViEss  Fit
Viks Friifar.

The owner / partner/ repm?e’ﬁgtwe of the unit, Sh. Mﬁu&n M

who was present in person, has been intimated about the Above said orders and a copy of the
above said closure orders, has been delivered to him. :

e

t2

head

After giving due time, for the completion of running process, the unit has been closed by
sealing the plant and Machinery and D.G Set as per detail given below -

@D Grieltiop Lova — 31" rmanpina _

@ Mra M/é.m S Pt @X@ %%;»H o

@ Hole wpr? — gpu @) fattn rafor— g 1673
@ /’f’/'f %/(‘/J e //%"M' @/ZW/{.M,. J pew? P
O Aot 'w/t*f'-‘* oy iyart @ [Ac&m Chovdesr /M6
< S s e @ - srfotd — gy
g % &'f/ = A ér,%,;w:j% a4

" (Pretegte feogat)
Sh. me the owher / Partner / representative of the unit who was

present at the time of sealing and closing down the unit has not shown any stay orders of any
coun of law in this regard However the industry remains in the possession of its owners. They
will themselves be responsible for watch and ward of the industry




File No.HSPCB-090002(0017)/1198/2022-WATER CELL-HSPCB
11112341/2022

compliance report within 03 days.

3. The Regional Officer, Sonipat. He is asked to ensure the compliance of closure
order and to submit compliance report in this regard within 03 days. He will also
initiate legal action against the unit for filing prosecution case for the above said
violations and will submit the proper and complete case with reasoned
recommendation and submit the case for Environment Compensation.

4. Mis Anand Glass Works, Village-Liwaspur, Sonipat.

Sr. EMVY Mef'

Siﬂg G i n -
Date: 1%‘:05-2 ?2“?5;51 45

Reason: Approved

10
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HARYANA STATE POLLUTION CONTROL BOARD

Star Complex, Opp. General Hospital, Delhi Road, Sonipat
Ph. - 0130-2236119, E-mail ID: - hspebrosr@gmail.com

No. HSPCB/SR/2022/ | 386 Dated: Zo| 01/ RPESK

To
The Chairman,

Haryana State Pollution Control Board
Panchkula.

Sub: Imposing of Environment compensation of M/s Anand Glass Works, Village
Liwaspur, Sonipat.

In this connection, it is submitted that the unit has submitted additional
information/ documents in sport in their earlier reply of show cause notice. The unit has
submitted quotation of 03 no. supplier and order placed to M/s BLG International Pvt.
Ltd, Kiriti Nagar, New Delhi for purchasing of glass processing machine (grinding
machine). It is further submitted that earlier unit obtained exemption certificate from
HSPCB vide Board letter dated 19.12.2006 and now started the polluting process w.e.f
28.02.2022. Copy of assessment of Environmental Compensation as per policy dated
22.12.2021 is attached as Annexure-] for finalization and approval, please.

Submitted for your kind information & further necessary action please.

DA/As above

Sonipat Region.

==
7 -
et

Ao -F



Performa for recommendation for Environmental Compensation by Regional Officer.

1. | Name & address of the unit M/s Anand Glass Works, Village Liwaspur, Sonipat
2. | Name and designation of the Sh. Ravinder Yadav, AEE
officer(s) inspected the unit :
3. | Product(s) and bio-products Cutting, sizing and finishing of glass sheet -
4. | Manufacturing process Cutting, sizing and finishing of glass sheet 4
5. | Status of CTE Obtained vide Board letter dated 24.11.2019 (copy attached)
6. | Status of CTO Not obtained
7. | Date of inspection of the unit 30.03.2022
8. | Date of commissioning - :
9. | Detail of violation observed | 1. The unit is operating without obtaining @& CTO from the
during inspection: Board.
2. Not installed ETP for treatment of trade effluent generated
during cutting and sizing of glass sheet.
10.| Category of the unit i. Orange
ii. Small Scale
11.| Complaint / Court case, if any. Court Case (NGT) regarding discharging effluents in to
underground water tank. The unit is discharging its untreated
} effluent in to.underground water tank without any treatment.
12.| Detail of sampling and analysis | Sample of outlet of the unit was collected and para meters
of effluent/air emission | found exceeding prescribed limits.
exceeding the norms.
‘ 13.| Reasons for not collection of | Not provided stack on furnace
‘ samples, if not collected.
| 14.| Detail of Show Cause Notice for | Show cause notice was issued to the unit vide this office letter
EC issued with date. No. HSPCB/SR/2022/53-54 dated 13.04.2022.
15.] Reply of Show Cause Notice, if | Reply received on 31.05.2022 and now unit vide there letter
any received. dated 27.07.2022 received through email as submitted
required documents for purchasing/installation of pollutmg
process (copy of documents attached)
16.| No. and date of closure order | Head office closure order no. 1/112341/2022 dated
issued by the Board 10.05.2022. \
17.; Compliance of closure order if | Compliance of closure order has been sent to Head Office
applicable. vide this office letter no. HSPCB/SRI2022/370 371 dated
20.05.2022.
18.| Present status of compliance | Unit has submitted reply on 31.05.2022 that unit has obtained
made by the unit, if any after | exemption from getting NOC/CTO from the Board and now
issue of show cause notice. unit has installed effluent treatment plant for treatment of
trade effluent generated from cutting and sizing of glass
sheet, also applied for Consent to Operate.
19.| Cases for levying

environmental compensation:-

a) Units discharging the | Unit was found discharging effluent without any treatment as
| environmental pollutants in | unit not obtained CTO for their polluting process which has
; excess of the standards | been started by the unit with w.e.f 01.03.2022, however, CTE

prescribed under EP Rules, | was obtained by the unit vide Board letter dated 24.11.2019
1986 and as prescribed in the | (copy attached). Sample was collected on 30.03.2022 and as
consent granted to such units | per analysis report no. 4729 dated 08.04.2022 parameters
under Water Act, 1974/Air | found exceeding the norms.
Act, 1981.
b) Not complying with the
directions issued, such as
direction for closure due to | Not Applicable.
non-installation of OCEMS,
non-adherence to the action
plans submitted etc.
¢) Intentional avoidance of data
submission or data
manipulation by tempering | Not Applicable.
the Online  Continuous
Emission/ Effluent
Monitoring system.

d) Accidental discharges lasting




for short durations resulting R
into  damage to the | Not Applicable.
environment.
e) Intentional discharges to the
environment including :
bypassing the  pollution | Not Applicable.
control devices -- land, water
and air resulting into acute
injury or damages to the
environment.
f) Injection of treated/partially
treated/ untreated effluent to
ground water. Not Applicable.
g) All violations of Graded
, Response  Action  Plan
1 (GRAP) in Delhi NCR area. | Not Applicable.
| |h) Failure of preventing the
\ pollutants being discharged in
i water bodies and failure to | Not Applicable.
L implement Waste
\ Management Rules.
il

| 20| Date of last inspection and | 30.03.2022.

l sampling i.e. prior present
| | inspection (Water and/or Air
E and/or other pollution
|21 Justification  of  imposing | Not Applicable.

environmental compensation for
‘r last five year
22. Final recommendations if any NA
23.  Final compensation or Interim Final Compensation
Environment Compensation to be levied on Industrial Units
24. P1 - Pollution Index (Red : 80, 50
Orange : 50 and Green : 30)
25.| N - No of days of violation 81 (28.02.2022 date of bill purchasing the glass processing
| machine to 19.05.2022 date of compliance of the closure
order) .
26. R - Factor in Rupees 250
27.; S - Factor for scale of operation | 0.5
(0.5 for micro or small, 1.0 for
medium and 1.5 for large unit)

28.) LF - Location Factor (as per 1.0
f census)

29. EC=PIXNXxR xS x LF 50 x 81x 250 x 0.5 x 1.0 = 5,06,250/- o s
30.] Total Amount calculated 5,06,250/- B
Pl OR T
| Environmental Compensation to be levied on all violations of

e Graded Response Action Plan (GRAP) in NCR.
Activity State of Air Quality Environmental hﬁéomme'ﬁ;&‘b—“
Compensation RO .
i i .
31.| Industrial Emissions | Severe + Emergency [ Rs. 1.0 Crore T e
3 Severe Rs. jﬁ:fak_h 17 a—
Very Poor {Rs.25Lakh  [Na
Moderate to Poor Rs. 10 Lakh L R
32.| Vapour Recovery System (VRS) at Outlets of Oil Companies
i. Not Installed ‘Target Date | Rs. 1.0 Crore NA
ii. Non-Functional Very poor to Severe+ Rs. 50 Lakh NA
Moderate to Poor Rs. 25 fa‘fgh————-—— NA
33.| Construction sites Severe +/Emergency Rs.10 Crore NA
(Offending plot more | Severe WW —_—
IS ., ) o




| than 20,000 Sq.m.) Very Poor Rs. 25 Lakh NA

Moderate to Poor Rs. 10 Lakh NA
34.| Solid Waste/garbage | Very poor to Severe + | Rs. 25.0 Lakh NA
dumping in Industrial | Moderate to Poor Rs. 10 Lakh NA
Estates
35.| Failure to water sprinkling on unpaved roads
a) Hot-spots Very poor to Severe + | Rs. 25.0 Lakh NA
b) Other than Hot-spots | Very poor to Severe + Rs. 10.0 Lakh NA
OR ; ;
36. Environmental Compensation to be levied in case of failure of Recommendation
preventing the pollutants being discharged in water bodies and failure of RO

to implement waste management rules

EC= Capital Cost Factor x [Marginal Average Capital Cost for | NA
Treatment Facility x (Total Generation-Installed Capacity) + '
Marginal Average Capital Cost for Conveyance Facility x (Total
Generation -Operational Capacity)] + O&M Cost Factor x Marginal
Average O&M Cost x (Total Generation- Operational Capacity) x No.
of Days for which facility was not available + Environmental
Externality x No. of Days for which facility was not available
Alternatively;

EC (Lacs Rs.) = [17.5(Total Sewage Generation — Installed Treatment
Capacity) + 55.5 (Total Sewage Generation-Operational Capacity)] +
0.2(Sewage Generation-Operational Capacity) x N + Marginal Cost of
Environmental Externality x (Total Sewage Generation-Operational
Capacity) x N

Where; N= Number of days from the date of direction of
CPCB/SPCB/PCC till the required capacity systems are provided by the
concemed authority

Quantity of Sewage is in MLD

OR
Environment Compensation to be Levied on Concerned
Individual/Authority for Improper Solid Waste Management:
EC = Capital Cost Factor x Marginal Average Cost for Waste | NA
Management x (Per day waste generation-Per day waste disposed as
per the Rules) + O&M Cost Factor x Marginal Average O&M Cost x
(Per day waste generation-Per day

nera waste disposed as per the Rules) x
Number of days violation took place + Environmental Externality x N
Where; :

= bl Recommendation

of RO

Waste Quantity in tons per day (TPD) N= Number of
the date of direction of CPCB/SPCB/P $ & Qs from:

' CC till the required

: capacity systems are provided by the concerned authority e
Simplifying;
EC (Lacs Rs.) = 2.4 (Waste Generation Waste Di

: - isposed as per th

Rules) w.pz (Waste Generation - Waste Disposed as per the l{,ul:as) :
N+ Margfnal Cost of Environmental Externality x (Waste Generatio
- Waste Disposed as per the Rules) x N "

DA/As above
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Report No. 2,229 Type of Sample : Legal m
1 hereby, certity that [ Raj Kumar Board Analyst, duly 3pPo¥ ted
under sub section (3) of section 53 of the Water (Prevention and Cantrol of Poliution) Act, 1974 (6 of 1974),
received a sample on the 29 day of Aug-2021 collected by
: . . Narender Hooda,
A sampla of M/s Mansta Automotive Compone A
Village Hasamabad, P.O. Bahalgarh,
Sonepat
Further certify that | have analysed the above mentioned sampieon  29-Aug- to 13- 21
and declare the result of analys:s to be as feliows : -
Results
1.  Sample Code 3241
2.  Sampie Collected from Rain water
harvesting pit-11 back
3.  Apearance Turbid
4, Ocour Bad
pH value B.21
6. BOD(3days at 27°C) mg/l 82.0
r A COD (ma/l) 288.0
8,  Total Suspended Sclids (ma/l) 114.0
9,  Oil and grease (mg/l) 40
10.  Total Disoloved Solids (mg/l) 15100
11.  Turhidity NTU 3.98

Method of Testing As per relevent part of 15: 2988 (Partl-Iv) and Standard method for the examination of Water & Waster Water APHA (23rd edition)

The condition of the seals, istening and container on receipt was a8 foliows : -
Container had s seal faund intact and In order, slip on the contaner had the signature of the’
representative of the industry and the Boarc

Sioned this 13-Sep-21
Haryana State Pollution Controf Board's Central Laboratory
SC0-115, 1st & 2nd Floor Sec-25, Panchkula, Haryana \

Yo . BOARD ANALYST
The Member Secretary,
Haryana State Pallution Control Board
C-11, Sec-§, Panchiula, Haryana

The test report reiate only 10 the particular sample submiticd fos testing
CC o Regonal Office Sonepat . ’

e - - SR
- — —— .
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Form J

e
A
& (See Rule 36)
; 21
peportMo. 2,229 Ipecfsample ©  Legal Dated 1.3-Sep-‘
d
1 heredy, cetfy that | Raj Kumar Board Analyst, uly 2ppointed

under sub section (3) of SECUIN 53 of the Water (Prevention and control of Polulm)nct. 1974 (6 of 1974),

received a sample on the 29 cay of Aug-2021 cokected by
Narender

BhUp'ndef L.l'ahal [F E: 1 ,SC"& on nm
Mis M awgnmcmﬁw
viilage Hasamal Hasamabad, P.O. Rahaigarh,

A sampie of

Hooda, 3¢
28-Aug-21 for analysis.

Sanepet

Further cerlify that
and dedare the result of analysis 1 be as follows © -

Results

§.No. ParameterName Result
12, Ammonical-N (ma/) 12.91
13,  Total Hardness (ma/l) 650.0
14,  Calcium (mo/l) 185.6
15,  Magnesium (mg/i) 45,198
16,  Chioride (ma/l) 400.0
17.  Conductivity (i S/om) 2760.0
18.  Sulphate (mg/l) 13.96
19.  Sulphide (mg/} N.D.
20, Puoride (mg/l) 0.33
21,  Total Phosphate (mg}l} 0.96
22, Iron(ma/l) N.D.

Method of Testing As per refevont part of 152 2958 (Partl-1¥] and Stan

The conckion of e seals,
Container had lts seal found intact a
representative of the | industry and the Boarc

Haryana State Pollution Contrel Board's Central Laboratory
SCO-115, 1st & 2nd Floor Sec-25, Panchikula, Haryana

To
The Member Secretary,
Haryana State Pollution Control Board

C-11, Sec-6, Panchkuta, Haryana

CENEMgent e Sonepat

i nhave anatysed the snove mentioned sampie on 29&-21 to 13'22‘;21 ;

dard method for the examination of Water & Waster Water APHA (23rd edition)

listenineg and container on receipt was 25 follows : -
ad inedﬂ,silpmmmnwwmmdm

BOARD ANALYST

The test repont relate only to the particular sample submined for testing
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File No.HSPCB-080002/642/2021-COORDINATION CELL-HSPCB

—N HARYANA STATE POLLUTIGN CONTROL BOARD g3
s — C-11 Sector-6, Panchkula
b i Ph - 0172- 577870-73, Fax No. 2581201

E-mail- hspcbho@gmail.com Website: hspcb.gov.in

CLOSURE ORDER

Whereas, M/s Meneta Automotive component Pvt. Ltd, at Village Hasmabad, PO
Bahalgarh, Sonipat has established and operating for manufacturing of Black Plate Power
Press which is polluting in nature and is covered under Orange category;

Whereas, the above said unit was visited by the team of officers of the Board on

28.08.2021 due to a complainant on CM window portal received from Sh. Attar Singh
complainant;

Whereas inspection discharge of effluent was observed in rain water harvesting pit
which shall poliute sub soil water;

Whereas water sample was collected and as per analysis report no, 2229 dated
13.09.2021, the following parameter have been found exceeding the prescribed limits:-

S Parameters Result Limit

1 BCD{mall) 82 30 _

z COD (mg/l) 288 250 iz
3 Total Suspended Solid (mg/) {114 100

Whereas, show cause notice for closure was issued to the above said unit by
Regional Officer, Sonipat vide his leder 3377-78 dated 17.09.2021 and the reply
submitted by unil on 28.09.2021 was not satisfactory;

Whereas, Regional Officer, Sonipat vide his letter no. 3734 dated 25.10.2021 and
letter no. 4650 dated 09.12.2021 has tecommended for taking closure action against the
unit under section 33-A of Water (Preventicn & Control of Pollution) Act 19?4 and 31-A

_ Air (Prevention & Control of Pollution) Act, 1981,

Therefare, keeping in view of the above said facts and in exercise of the powers
conferred under section 33-A of Water (Prevention & Control of Pollution) Act, 1974 and
31-A of Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close
down the operation of M/s Meneta Automotive component Pvt. Ltd. Village Hasmabad, PO
Bahalgarh, Sonipat by sealing its plant, machinery and DG sets alongwith disconnectlon of
the electric supply and water suoply with immediate effect.

In addition to above it is also intimated that non compliance of directions’issued
under section 33-A of Water {Prevention & Control of Pollution) Act, 1974 and section 31A
of Air (Prevention & Control of Pollution) Act, 1681 is an offence.

Dated Panchkuia, the P. Raghavendra Rao, IAS (Reld.)
24" Decembier, 2021 Chairman
Endst. No.HSPCB/WC/2021 . Dated:-27/12/2021

A copy of the above is forwarded to the following for information and necessary
action:-

A%mme-cm
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File No.HSPCB-080002/642/2021-COORDINATION CELL-HSPCE

The Deputy Commissioner, Sonipat.

Executive Engineer (Operation Division), UHBVN, Sonepat, He is directed to
disconnect the electric supply of the above said unit immediately and submit
compiiance report within 03 days.

Executive Engineer, Public Health Engineering Depariment, Sonepat. He is directed
to disconnect the water supply of the above said unit immediately and submit
compliance report within 03 days. :

. The Regional Officer, Sonipat, He is asked to ensure the compliance of closure

order and to submit compliance report in this regard within 03 days. He will also
initiate legal action against the unit for filing prosecution case for the above said
viclations and will submit the proper and complete case with reasoned
recommendation and submit the case for environment compensation.

. M/s Meneta Automotive component Pvi, Ltd. Village Hasmabad, PO Bahalgarh,

Sonipat.

Signed by Jatinder Pal
Singh
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(Sec Rule 36
. . Type of Sampig : A 08-Apr-22
1 hereby, certify that | ' Legal e g
sub section (3) of secti Neeraj Bala J Analyst, duly appointed
under on 53 of the Water (Pre Py Boar + ;
(Prevention ang e
oceived @ sampie o0 the 31 5 ;on and Control of Paliution) Act, 1974 (6 of 1974),
Ravinder Yadav, AEg _Mar-2022  collected by
A sampie of ! . _ oOndated _ 30-Mar-22 for analysis.
; : Lid il
Villa e Hasamabad PO Bahal arh
Sonepat =i
i . e
Furtner certify that i have analysed the 5 :
d bove mentioned e LR
re the result of analysis to be ¢ foliows : - Treeen Sldar2 ; 08-Apr-22
_ Results ' '
1,  Sample Code :
7118 7120
Sample Collected f; ;
o 5 s Inlet of STP Outlet of STP
2 Apeafance Dark Grev Hazy
5. pHvaiue 7.46 7.41 5590 =
6. BOD(3 days at 27°C) mg/l 120.0 12.0 30
7. COD (mg/l) 448.0 72.0 250
8.  Total Suspended Solids (mg/l) 178.0 34.0 100
9.  Oil and grease (mg/}) - 150 BOL(DL=2) 10
10.  Conductivity (i S/cm) ciac ' o

Method of Testing As per reievant part 0

iti IS. hsteﬂ]ng and coﬂtalnef on rECaD -
Coﬂtaine I

representative of the industry and the Board

¢ 15: 2488 (Partl-IV) and Standard method for the examination of Water & Waster Water APHA (233 editon)

08-Apr-22
Signed this
' Laboratory : y {b
4's Central «{
Haryana State Pollution Control Boar N Q&ng ;
Sec-25, panchkula, Haryana
§CO-115, ist & 2nd Floor il ,9 Y

To
Member Secretary: >
zigfyana state Pollution Control Boar

C-11, Sec6, panchkuld, Haryana

¢C to Regional Office -'_j.ﬁg@;t,_—a-——“

The test repart relute only 10 the particular sample submitted for testing




